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(b) whether it is a fact that Go-
vernment have received any repre-
sentation from the Institute of Chart-
ered Accountants of India in the
matter; if so, what action has been
taken thereon?

THE MINISTER OF STATE
IN THE DEPARTMENT OF COAL
IN THE MINISTRY OF ENERGY
(SHRI GARGI SHANKAR
MISHRA) (a) No, Sir. The case
is still under the investigation by
the_ Police. - o

(b) Yes, Sir, The case is
still under the investigation and
only after it has been complet-
ed, the real circumsiances con-
cerning this incident would be
known. BCCL is ully co-operat-
ing with the Auditors.

Power Projects of Andhra Pradesh

2429. SHRIG. SWAMY NAIK:
Will the Minister of ENERGY
be pleased to state:

(a) the number and names of
power projects reports sent by the
Government of Andhra Pradesh which
" are still pending with the Central
Government for approval; and

(b} by when these projects are
likely to be cleared ?

THE MINISTER OF STATE
IN THE MINISTRY OF ENER-
GY (SHRI VIKRAM MAHA-
JAN): (a) The following projects
have been received for approval :

(1) Jalaput Dam. (18 MW)
P.H.
(2) Kakatiya Canal (15 MW)
Power House
(3) Kakatiya Feader Canal
Micro Hydle . (2 MW)
(4) Penna Ahobilam (20 MW)
(5) Pochampad H.E.P. (27 MW)
(6) Nagar Junasagar L.B.C. (60 MW)
(7) Vijayawada Ext, T.P.S. (420 MW)

The first three projects are under
appraisal for  techno - economic
clearance in the Central Electricity
Authority. Penna  Ahobilam is
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awaiting clearance of Department
of Environment from environmental
angle. The other three picjects
are under process in the Planning
Commission. e

(b) The various issues involved
under the proposals have to he
resolved during the appraisal of
the Project. No time limit is lai
down for the clearance of the
prO]CCt proposals. Central Eleca-
tricity Authonty, as a statutory
body, is obliged to clear only such
projects which represent the best
technical and economic alternatives
to meet the system requirements.
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